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(3) Selection of re~~ The are3S 
!.or operating the scheme are selected 
by the GIC in consultation with the 
State Governments. The premium 
:r;ate as well as indemnity for the selec-
ted cropis is' uniform for all insured 
f'ariners within each basic unit of arc a 
selected irrespective of actual yield 
per borrower. 

(4') Basis of Premium arid ln:demni-

tu: (a) Premium and indemnity rates 
for each selected erop and season in 
each selected areas are determined on 
the basis of" crop cutting experiments 
for the ]a!l;t 10 years. The Scheme of 
Insurance does not provide 100 per 
cent compensation in the event of loss 
of c1·op and the ar e~s are required 
to bear a portion of the loss, Calcula-
tions made on the basis of corp cut_ 
ting: date! jn respect of Andhrr\ Pra-
de:;h,. Gujar,;c. Maharashtra. JCerala 
have show:i tha'. full inden1nityinthe 
~ase of rrup losses is not feasible since 
mnity would be anywhere upto 30 per 
premiu.rn rates for se ri ~ full indc-
L'f:nt at \vhich rate farmers cannot 
afford to PctY premium. Therefore, 
pr<-"mium and indemnity tables a ~ 

beL'n worked out nn the basis that far-
mc:rs ·will hear a portion of loss, which 
i!;l cnlled non-indemniftable limit. which 
varies from 20 per cent to 50 per cent. 
.On this b::-isis ihcre will be a number 
of areas where premium rate '..Jre well 
within 5 pe1· cent and many other 
arf'aF wher<> r ~ i  ranges from 5 
per cent to 10 per cent of Sum insured. 
Past experience in opPratlng crop in· 
surance scheme and the dRta of 10 
years crop yield b::ised on NSS indica-
ted the percentage of 5-10 per cenf 
premium to be sufficient to cover tbe 
incidence of. indemnity pnyable. Inde-
mnity to any farmer becomes payah1e 
only ff the average yield in the insur-

ed areas falls bebw the guaranteed 
yi€ld 

(5) Role of the State and Central 

'Government: The State Governments 
ere co-insurers with G.I.C. and 
'share the premium and indemnity t-0 
the ~ te t of 25 per cent. Tbey are 

also reBPODsibla :Or a11nUlt18"1eJlta• for 
estimation of crop yields throu1h crop 
cutting exj)eriments, The Government 
of India has agreed to subsidies UH» 
premium payable bY the small and 
marginal farmers in the special pro-
gramme areas like I.R.D. upto 2~ per 
cent, the State Government sharinl 
another 25 per cent. 
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